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Supreme Court [15]
Arjun Dass v. State of A.P., (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 992
Ashok v. Padam Chand, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 1000

Bank of Baroda v. Ashok Kumar Singh, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 1002

Chaturbhuj Pradhan v. Amar Pradhan, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC
OnLine SC 994

Daudayal v. State of Rajasthan, (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC OnLine
SC 993

Dhiraj Dutta v. Anirban Sen, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 996

Gopala Agri Farms (P) Ltd. v. State of Haryana, (Surya Kant, C.J. and N. Kotiswar Singh, J.), 2026
SCC OnLine SC 999

Gopi Chand v. State (NCT of Delhi), (P.S. Narasimha and Manoj Misra, JJ.), 2026 SCC OnLine SC
997

Ishwar Chand Sharma v. State of U.P., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine
SC 1004

M.P. Road Development Corpn. Ltd. v. Jabalpur Corridor (P) Ltd., (J. K. Maheshwari and A.S.
Chandurkar, JJ.), 2026 SCC OnLine SC 1001

Reliance Industries Ltd. v. SEBI, (J.B. Pardiwala and R. Mahadevan, JJ.), 2026 SCC OnLine SC
1005

State of Maharashtra v. Rahul Datta Bhosale, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 991

State of U.P. v. Anjuman Ishaat-E-Taleem Trust, (Dipankar Datta and Manmohan, JJ.), 2026 SCC
OnLine SC 998

State of U.P. v. Raghvendra Nath Srivastava, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC
OnLine SC 995

Vijay Kumar Kela v. CBI, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 1003

Allahabad High Court [12]
Ajeet Nigam v. ADJ, (Vikas Budhwar, J.), 2026 SCC OnLine All 8594
Archana v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 8589

Arjunpreet Singh Sahni v. State of U.P., (Chandra Dhari Singh and Devendra Singh-I, JJ.), 2026
SCC OnLine All 8588

Kapil Som v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 8582
Kashmir Singh (Dr) v. Board of Revenue, (Pankaj Bhatia, J.), 2026 SCC OnLine All 8592

Khushi Hospital v. State of U.P., (Arindam Sinha and Satya Veer Singh, JJ.), 2026 SCC OnLine All
8593

Laxmiv. D.D.C., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 8591

Munni Devi v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 8595

Samarpan Jain v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 8585
Samarpan Jain v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 8587
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U.P. State Textile Corpn. v. Debt Recovery Appellate Tribunal, (Vikas Budhwar, J.), 2026 SCC
OnLine All 8596

Union of India v. Abhiram Goldar, (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine
All 8590

Bombay High Court [9]
Afzal Khan v. State of Goa, (Ashish S. Chavan, J.), 2026 SCC OnLine Bom 3290
DN Polymers v. Union of India, (ML.S. Sonak and Jitendra Jain, JJ.), 2024 SCC OnLine Bom 5549

Inspira Bio Pharma (P) Ltd. v. Union of India, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.),
2025 SCC OnLine Bom 5710

Jitesh Gorakashnath Mojad v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine
Bom 3361

Leadership Boulevard (P) Ltd. v. Union of India, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.),
2025 SCC OnLine Bom 5711

Santosh Nigappa Burje v. Sadanand Ashok Kulkarni, (Ranjitsinha Raja Bhonsale, J.), 2026 SCC
OnLine Bom 3363

Shrinivas Rao v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine Bom 3362
Srimani Basu v. CIT, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 5709
Trent Ltd. v. CIT, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 5708

Calcutta High Court [4]
Indrajit Das, In re, (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 5918
Jaherul Islam, In re, (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 5917
Sujan Das, In re, (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 5919
Sumit Dabriwala, In re, (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 5920

Chhattisgarh High Court [16]

Abdul Manan Ansari v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh
9738

Ashish Bande v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 9733

Brij Lal v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 9739

Dev Kumar Ram v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 9730
Dharmendra Soni v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 9731
Dheeraj Pardhi v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 9740
Ishak Shah v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2026 SCC OnLine Chh 9728
Jamhir Korwa v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 9734
Krishna v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 9732

Mohd. Baks v. State of Chhattisgarh, (Parth Prateem Sahu and Bibhu Datta Guru, JJ.), 2026 SCC
OnLine Chh 9726

Rajendra Kumar Banjare v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh
9735
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Samman Capital Ltd. v. Pranay Chouradia, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh
9736

Sandeep Chandravanshi v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2026 SCC OnLine Chh
9727

Satyaprakash v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 9737
Surendra Yadav v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2026 SCC OnLine Chh 9725
Vishnu Soren v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2026 SCC OnLine Chh 9729

Delhi High Court [23]

Air Force Naval Housing Board v. N.G. Constructions, (Avneesh Jhingan, J.), 2026 SCC OnLine
Del 4131

Ajit Kumar v. Monk Trading (P) Ltd., (M.K. Ohri, J.), 2026 SCC OnLine Del 4125

AKM Enterprises (P) Ltd. v. Vesta Holding (P) Ltd., (Vivek Chaudhary and Renu Bhatnagar, JJ.),
2026 SCC OnLine Del 4132

Amar Puriv. Samar S Puri, (M.K. Ohri, J.), 2026 SCC OnLine Del 4124

Atlanta Infra Assets Ltd. v. National Highway Authority of India, (Jasmeet Singh, J.), 2026 SCC
OnLine Del 4129

Bhullan Singh v. Scindia Potteries & Services (P) Ltd., (N.B. Krishna, J.), 2026 SCC OnLine Del
4133

Comptroller & Auditor General of India v. Ossi Chauhan, (C. Hari Shankar and O.P. Shukla, JJ.),
2026 SCC OnLine Del 4136

Deepak Kumar Sharma v. University of Delhi, (M.K. Ohri, J.), 2026 SCC OnLine Del 4135
Deepak Relhan v. Neha Relhan, (Sachin Datta, J.), 2026 SCC OnLine Del 4118

Gaurav v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 4117

Gyan Anand v. State (NCT of Delhi), (M.K. Ohri, J.), 2026 SCC OnLine Del 4123

Ishwar v. State, (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC OnLine Del 4119

Jiangxi Construction Engineering Group Co. Ltd. v. Varaha Infra Ltd., (Mini Pushkarna, J.), 2026
SCC OnLine Del 4116

Linkedin Technology Information (P) Ltd. v. Union of India, (Anish Dayal, J.), 2026 SCC OnLine Del
4137

Madhya Bharat Power Corpn. Ltd. v. Voith Hydro (P) Ltd., (Amit Bansal, J.), 2026 SCC OnLine Del
4130

MAMCOM v. Subhash Projects & Marketing Ltd., (M.K. Ohri, J.), 2026 SCC OnLine Del 4122
Mohd. Quasim v. State (NCT of Delhi), (Vimal Kumar Yadav, J.), 2026 SCC OnLine Del 4138

Quality Engineers & Contractors v. Distribution Logistics Infrastructure (P) Ltd., (V. Kameswar
Rao and Manmeet Pritam Singh Arora, JJ.), 2026 SCC OnLine Del 4121

Rajinder v. State (NCT of Delhi), (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC OnLine Del
4120

Sanjay Kumar Singh v. Principal Secretary to LG, (D.K. Upadhyaya, C.J. and Tejas Karia, J.), 2026
SCC OnLine Del 4128

Swan Agencies v. Mohan, (M.K. Ohri, J.), 2026 SCC OnLine Del 4134
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Union of India v. Delhi Race Club (1940) Ltd., (D.K. Upadhyaya, C.J. and Tejas Karia, J.), 2026
SCC OnLine Del 4127

Vajiram & Ravi Isa Study Centre LLP v. Vajirao & Reddy Institute (P) Ltd., (V. Kameswar Rao and
Manmeet Pritam Singh Arora, JJ.), 2026 SCC OnLine Del 4126

Gauhati High Court [14]
Atul Deka v. State of Assam, (Manish Choudhury, J.), 2026 SCC OnLine Gau 3448
Biki Ali v. State of Assam, (Parthivjyeti Saikia, J.), 2026 SCC OnLine Gau 3443
Faruk Hussain v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3439

Haren Borah v. State of Assam, (Michael Zothankhuma and Sanjeev Kumar Sharma, JJ.), 2026 SCC
OnLine Gau 3445

Izajul Islam v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3438
Jahirul Islam v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 3441

N. Zanthungo Kithan v. State of Nagaland, (Yarenjungla Longkumer, J.), 2026 SCC OnLine Gau
3444

Rabbul Alam Amin v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3440

Rabia Khatun v. Union of India, (Sanjay Kumar Medhi and Pranjal Das, JJ.), 2026 SCC OnLine
Gau 3450

Rahul Amin v. United India Insurance Co. Ltd., (Robin Phukan, J.), 2026 SCC OnLine Gau 3447

Sahar Vanu Nessa v. Union of India, (Sanjay Kumar Medhi and Pranjal Das, JJ.), 2026 SCC OnLine
Gau 3449

Satish Ray (Mandal) v. State of Assam, (Michael Zothankhuma and Sanjeev Kumar Sharma, JJ.),
2026 SCC OnLine Gau 3446

Soheb Ali v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 3442
T. Tsusuthong v. Union of India, (Devashis Baruah, J.), 2026 SCC OnLine Gau 3451

Jharkhand High Court [1]

Eastern Coalfields Ltd. v. Janta Shramik Sangh, (Anubha Rawat Choudhary, J.), 2026 SCC OnLine
Jhar 621

Kerala High Court [27]

A.K. Manzoor v. T.K. Ibrahim, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC OnLine Ker
5055

A.R. Thaha v. Y. Shajahan, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC OnLine Ker
5054

Apartment Owners Apex Assn. v. State of Kerala, (Soumen Sen, C.J. and Syam Kumar V.M., J.),
2026 SCC OnLine Ker 5069

Attukal Devi Institute of Medical Sciences Ltd. v. Attukal Bhagavathy Temple Trust, (Soumen Sen,
C.J. and Syam Kumar V.M., J.), 2026 SCC OnLine Ker 5051

B.P. Pradeepkumar v. State of Kerala, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC
OnLine Ker 5072
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Balu Gopalakrishnan v. State of Kerala, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC
OnLine Ker 5070

Binu K.S. v. Union of India, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC OnLine Ker
5064

Daison v. Subhadra, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC OnLine Ker 5053

Directorate of Mining & Geology v. C.K.G. Rocks & Slabs (P) Ltd., (Soumen Sen, C.J. and Syam
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